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1/5.3l2002 . . For want ,of time, hearing.on RA ... .

is adjourned to 1.5.2002. |
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3/03 07 2002 & For want of time, be 11.,ted o 28.08 2002
: for hearing. .
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'4/28.8 .2002 For want of time, be listed on 17.10.2002

for 'hearing .
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7.10,62 | |

1CL10 None appears for the applicant, Shri B N,

Yadav is present fot the State of 'Bihar, Be listed

on 4.12 42002 for hearing. QL :
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“accordingly, with no.order as to costse

ReAs 15/02 o

\ i

shri p.choudhary..vice counsel for shri L.Narayan for
the aPPlicanto

t.
o |
O R D E R , | i

. g
since the copy of the order under review. has};

not been ann%ced with the R.ap. in spite of variousri
adj ournments and directions to remove the said
defect, therefore, the R.5. stands dismissed for
non-prosecution, otherwise also ‘the applicant has
sought correction of typographical mistake with | o
regard to some date%-ﬁvco&v prote ed” a—{@{co(' e ’W
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In view Of this, the ReA. stands disposed oﬁ,
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